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operate during the last three years;
year wise:

(b) the main causes of these acci-
dents;

(c) the punishment swarded to
D.T.C. drivers; and

(d) the nature and amount of com-
pensation paid by D.T.C. to the
victims of D.T.C. bus accidents?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(a) Figures showing only the
“Passengers” killed and injured in
accidents involving DTC buses are not
separately maintained but are
included in the total number of
“persons” killed or injured and the

requisite information is given
below:
Year No,of No.of No.of

Accidents pecrsons  persons
killed injured

]

L

1977-78 . 2573 98 667
1978-79 2481 100 696
‘3979-80 . 2890 106 462

(b) Major causes of accidents in
which DTC buses are involved are
mixed heavy and difficult traffic con-
.ditions in Delhi, over-taxed carriage-
way capacity in certain areas, dis-
regard of basic traffic rules and regu-
lations by other vehicles and in cer-
tain cases negligence or error of
judgement on the part of the DTC
drivers including mechanica) failures.
& (¢) Drivers Who are found res-
possible for causing the accident are
challenged by the Traffic Police and
tried in the Court of Law. The DTC
also holds inquiry against such drivers
and awards punishments including
termination of their services accord-
ing to merits of the cases.

{d) Compensation is paid to the
wictims of accidents or to their 1egal
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heirs ag per verdict of the Motor
Accident Claims Tribunal or through
negotiations outside court. The com-
pensation paid during the last three
yesrs is as under.—

e
Year No. of Amount
cases of com-
decided pensation
peaid
(Rs. in-
lakhs)
'977.78 L4 - . 40 ’.47
19879 . - . 43 3.0
197980 . . . 46 10,00
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Provision of Cobalt 60 Unit and Radlo
Isotope Unit in Darbhanga Medical

College and Hospital

4415. SHRI HARINATH MISRA:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether considering the vast
areas of population serveq by the
Darbhanga Medica] College Hospital,
the urgency to provide cobalt 60 unit
and a radio isotope unit with the
co-operation of WHO ig a vital neces-
Sity as has alsp been provided for
Patnag and Ranchj Medical College
hospitals for the treatment of power
Cancer patients: and

(b) it so, the steps that have been
taken or are proposed to be taken to
fulfi] this demand?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI NIHAR
RANJAN LASKAR): (a) and (b) No
request for such assistance has been
received either from the institution
or from the Government of Bihar.

Broag Gauge projects

4416. SHRf MOHD. ASRAR AH-
MED: Will the Minister of
RAILWAYS be pleased to state:

(a) the number of broad gauge pro-
jects (new) under implementation as
well as the metre gauge. projects
(new) under implementation and the
length of each project;

(b) when these projects were sanc-
tioned and the date on which the work
started;

———





